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(:00 Complex. Lodhl Road,
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{2471/ Dated 20‘h March,2019ORDER
ln exercise ur the powers conferred under 5mm 4100mm Companies Act. 2013 theHun’ble Presudem, 1r hereby cunstllules [he follawmg Bench m Allahabad m cxemlse anddischarge powers and l'unclmns or the Tribunal. The Bench at NCLJ Allahabad mu >i: on25 3.2019(Moxlda))&26.31019mm y)n| 10:30AM

N'CLT Bench ll Alhhahad
I. Shri Hunhar Prakmh Chaturvedl, Member (Judicial)2 Ms. Saruj Rajwure. McmbeMthhnIcal)

Th1» bench aha]! sit atNCLTAllahabad on every Mnndz) and Tues ay. till funhu orders
1m Issues mlh the npprmal omon'hle Pmidcm, Ncm

Cup} m»

1. Rs. |0 Hon‘blc PresidenL Nuuonal Company Lav. Tribunal. New DelhiHun’ble Mcmbus. NnnnnulCompany Lav. Tribunal
3. officers of Nannnal Company Law Tn bunal, Principal Bench. New

DelhHKolkau/Mumbai'Chennulmhmedah‘ad//\|lahabadr'Bcngalurw’Chandignrhr’
inmamu’Hydsmhdd.

4. PS m Joim Seamlar), .
Delhi,

5. NCLT “ch 5ch Nmice Board
5. rm lnsmute ul'ChaHexedAccountams oflndia. ITO. New Delhi
7 ['11: lnsnlut: ol' Compau ‘ Secrcmies of 1mm~ 1cm, House 22, lnslnutwnal Area. LodluRom \lcw Dell" 7 1100
2;. T 1L nslilme ol‘Cost Accountauls oflndia. CMA Bhawan. 3 lnslllnlinnal Area. Lndhi Road.New Dam-1 mom
9 empcme anAdxiscl, 153‘ Basan‘ Enclmc. Palm Road, New Damn 1005710. l'axman Allied serum Lm l 5932, New Rohlak Rnad, mun
11. Th: All lndfn Reponcr PVL rm . 31-D, ‘3' Block. Dell-n lllgh Counl New Dell"12, Bar Council, Ntw Delhi 'Mumbal.

aneshwau Kumar Singll) Mlnis|ry ofCorpuralcAllhlrs, New


